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O&M Expenses for Korba STPS for the period 1.4.2001 to 31.3.2004.
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Shri S.D.Jha, NTPC
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. Shri D.S.Pandey, NTPC
10. Mrs. Pranav Kapoor, NTPC
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ORDER
(DATE OF HEARING 26.7.2005)

The Interlocutory Application is made by the petitioner for extension of time
beyond 15.7.2005 for compliance of the order dated 7.6.2005 in review Petition No.

37/2005 for Korba STPS.

2. Shri V. B. K. Jain, who appeared for the petitioner submitted that the said order
dated 7.6.2005 has been complied with since the making of the application, and

therefore, the application has become infructous. He has sought to withdraw the

Application.
3. The Interlocutory Application is accordingly dismissed as withdrawn.
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